BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

SOUTHERN ZONE SITTING AT CHENNAI
(Under Section 18 (1) read with Section 14 (1) of

the National Green Tribunal Act 2010)

ORIGINAL APPLICATION NO. 127 of 2024 (SZ)

Between ;

Mrs. Neena.S,
No0.23-9-744/3, Premier Aristo Apartments,

Mangalore — 575 001 and 4 Others ... Applicants.
and

The Joint Chief Controller of Explosives,

South Circle, Chennai,

Petroleum and Explosives Safety Organisation (PESO),

Nungambakkam, Chennai — 600 006 and 3 others ... Respondents.

INDEX TO ADDITIONAL DOCUMENTS NO.1
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Copy of the Initial Site Layout Drawing
approved by 15t Respondent with conditions
— Annexure — 1
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Copy of the objection letter
residents to the 3™
Annexure - 2

sent by local
Respondent -
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for the year 2023-24 on the name of 4"
Respondent — Annexure 3

28.04.2023

Copy of the Property Tax Payment receipt
for the year 2023 — 2024 on the name of 4t
Respondent — Annexure 4

13.02.2024

Copy of the objection letter sent through
E-mail to the Chairman, KSPCB , Bangalore
— Annexure - 5

15.02.2024

Copy of the Office Note sent by 3™
Respondent to The Regional Officer, KSPCB,
Mangaluru —Annexure- 6

10




7 119.02.2024 | Copy of the Final Site Layout Drawing 11
approved by 1t Respondent -
Annexure - 7

8 |22.02.2024 |Copy of the Office Note sent by 3™ 12
Respondent to The Regional Officer, KSPCB,
Mangaluru —Annexure- 8

9 |[29.04.2024 | Aerial Photograph showing the current Status 13
of the Petroleum Outlet site - Annexure-9

Filed by :

e

V.B.R. Menon
Counsel for Applicants
Place : Chennai-600078 Mobile ; 9384762930
Date :30.04.2024 E-mail: vbormenon@gmail.com
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Annexure - 2 2
— PREMIER ARISTO APARTMENT OWNERS ASSOCIATION

Premier Aristo, Mangaladevi Temple Road, Near Mangaladevi Temple, Mangalore

87923 29936, 94806 26834
premleraristo@gmail.com

Ref: HPCL/DC/1
09-03-2023

The Senior Environmental Officer
CPCB

Mangalore.

Dear Sir:

Sub: Construction of a New Petrol Pump station next to our Apartment Complex at Mangaladevi Temple

Main Road by HPCL.

We, the members of the Premier Aristo Apartment Owner’s association, are writing to express our deep
concern about the setting up of a petrol pump by HPCL next to our apartment complex at Mangaladevi

Temple Main Road, Mangaladevi -575001.

We understand that the establishment of such a facility is in violation of Central Pollution Control Board
guideline. The mandate requirement is a minimum of 50 meters radial distance between fuel

dispensers/fill points/vent pipe from residential areas or a min 30 meters with extra PESO mandated

safety measures.

Clause H of CPCB office Memorandum No. B-13011/1/2019-20/AQM10802-10847 Dated Jan 7 2020 reads
as follows:

“H. Siting criteria for Retail Outlets:

In case of siting criteria of petrol pumps new Retail outlet shall not be located within a radial distance of
50 meters (from fill point/ dispensing units/ vent pipe whichever Is nearest) from schools, hospitals (10
beds and above) and residential areas designated as per local laws. In case of constraints in providing 50
meters distance, the retoil outlet shall Implement additional safety measures as prescribed by PESO. In no
cose the distance between new retall outlet from schools, haspitals (10 beds and above) and residential
areo designated as per local lows sholl be less than 30 meters, No high-tension line shall {pass over the

retail outlet. These guidelines arc supplementary to all existing relevant Rules, Guidelines, Orders etc.”



Premier Aristo, Mangaldevi Temple Road, Near Mangaladevi Temple, Mangalore

3

PREMIER ARISTO APARTMENT OWNERS ASSOCIATION

87923 29936, 94806 26834
premieraristo@gmail.com
Given the proximity of the petrol pump to our apartment complex, is less than 30 meters radially and

poses a serious threat to the health and safety of the residents. The fumes and emissions from the petrol

pump can cause respiratory health problems and severely hamper the air quality index of the area.

The potential risk of a spill, fire or explosion cannot be overlooked. Furthermore, the noise pollution from
the petrol pump could also cause nuisance and disrupt the peaceful living environment, that we have

strived to create in our community.

In addition to the above we would like to inform that the main outdoor kitchen of the hotel below our
apartment is overlooking the proposed petrol pump. We believe you will be in a better position to best

assess the fire and associated risks with it.

We would like to bring to your attention, that there is already an operational 10C Petrol Pump within 150
mtrs from our premises. The proposed petrol pump is right in between our apartment and the existing

10C petrol pump.

Considering all the risks we humbly urge you to take swift action and ensure that the petrol pump is
denied/retract NOC and not be allowed to operate in this residential location.

We appreciate your attention and look forward to your prompt action on this matter.

Regards, W@/
N -
5'/ For PREMIERARISTO APARTMENTOY ﬂ%msiu’mnn jw\,\_v-'ff"‘(

resident Treasurer
Mrs. Akshatha Shetty Mrs. Diya Shetty Mrs. Suman Rao
8792329936 President Seopdap/Jclsasurer 91088 84525

ENCL 1: Copy of CPCB office Memorandum No. B-13011/1/2019-20/AQM10802-10847 Dated Jan 7 2020.
2: Google Earth Photos of the Site with Measurements.

cc:

The District Commissioner, Mangalore.

The Police Commissioner, Mangalore

The City Municipal Commissioner, Mangalore ”True Copyll

The Chief Fire Officer, Mangalore.
(v O
LA

(VBR Menon)

Ll o



PROPERTY TAX

MANGALORE CITY CORPORATION An nexu re - 3

HINDUSTAN PETROLEUM CORPORATION LTD (MOB: 9686294265)
MANGALURU-THOTA, MANGALADEVI TEMPLE ROAD

23 (MANGALADEVI)
MANGALORE - 575001

No/x083;:

Owner Contact No/
BeTe0ed R0l

Assessment No/es= 7 03¢ 50
s

Ward No. /
Ward Name zioces 5oal; / &30
e BAT)

Street Name / No/ds_ &350 /
=085

Door No./as moad,

Survey R.S No./AE3E e30° o AF
IN[O7A)

Pincode/& ' Eat s

Door No./ea "o,

Block / Stage /
Phase /250%° / 803 / 23on

City/=na

E 4.1S THE PROPERTY TENANTED ? €82, 23087i1} /3030EC? YES/ NO
oX e
1

First Name/z3 003 BT

hindustan petroleum corporation

9686294265

23 (MANGALADEVI)

MANGALADEVI TEMPLE RO
AD

335,335

575001

mangalore

5 Total Area in Cents/R0¢3% 50, 2,€3),, & T S.

Middle Name/
=G 3 BART:

Email-ID/3zhter dewa

Property ID /PID Number/z53
TEIF 60 B (Heoky)

Village/r 33

Block /Stage/ Phase/:%°/&@0
3/wen

Survey T.S No.7a3te &3 & <o
2

Locality /
Colony Name/ 3 ¢/%aci et &
AT

Street Name /
No/Ts, ®a0) / Aol

Locality /
Colony Name/= & / Societa)
DAD

Pincode/s o 3ot

Total Area in Sq.ft (Area in Cents X 435.6) /23030 esBodd)_ 2,830, DA o (Foés, X 435.6
), Be)

Last Name/
FRROD BARTY:

30-Apr-2024

Father/ Mother/ Hus
band's Name/3033/
Fadly/ nods BRO:

Mangaluru-Thota

644/p1,644/p2

mangalore

MANGALADEVI TEMPLE ROA
D

mangalore

575001

61.08 Cents

26606.448 Sq.ft



6 Plingth Area (Area of the land occupied by the building) / F& R D oG &553,3eN0ed & ET 0Sq.ft
(23,3 W) ' 5
7 Total Built-up Area of the building across all floors / 3¢5 e903Fi%h At T3 0 SQ.FT
AEeEEIN0E 240, BT 3.k, d
8 Plingth Factor/Undivided Rights (Col.6/Col.7) / <JA£eeF® e9xhaied ( 5o0. 6 / 50,7 )/ 0
9223823 BH,.
9 Property Type /53, &8 %00.
Rate Of Tax For The Property ( As Per 2023-24
meh 307 oo (2023-
10A Property Use Type/

11 Percentage enhacement on the Property Tax of 2023-24 (u/s 109A)
B3 AT Fe@eesh 5%, 3011 2023-24 3 30rad ahee3 (BFTee 109 o k).

R, WYTODH FF0.

3%

12A Basic Guidance Value for the Site in Rs.
NEITE BRNrES e O nvd_

Street Name :/T%, 33502 :

41057417.90304

Basic Guidance Value for the Site in Rs. per Sq.Ft
28 DTNBTE SNEBIE 2363 BTN, B3E0 &8 2ORT 1543.13788534
13 Additional Guidance Value of 10% for the Site in case of Corner Plot ( Column 12B X 0.10 ) / abweei 0
QETTF, SenrEde wdedoth aheed Jt. 10 Tz, ALDRIEHT).
Total Guidance Value (Col. 12B + Col.13 )
14 2l FIRMFRB 2363 0. Ve, (5000 1229 + 3000 13 ) 1018180004
15 25% of Total Guidance Value (0.25 X Col.14 ) &3wriFamed e3e3 ¢ 25 Tay, ( 0.25 * soo0 14) 385.78447134
=

Property Tax (2023-24)
es 3071 (2023-24)

Rs. 21144.57

6 PROPERTY TAX DETAILS
e, 301 J3TNPD.
Col No B30 =0, Cess / Penalty / Service Charges / Solid Waste Management Amount In Rs.
AR/ OB / Ao DORY) / S I0 5 De3E BB, Sse8, Ce.
18 Property Tax as per Col. 17 / 300 17 3 &@Fo0T €53, 301 21144.57
19 Cess of 26% on Property Tax ( 0.26 x col. 18) / e, 301103 33 26% I=°. 5497.588
20 Rebate of 5% on Property Tax, If Tax Paid with in April 30th -1332.108

((Col. 18 + Col. 19) x 0.05)
e 310D, 5% D3OS, D ¢ 30 TOW 301 TSR3 (To0. 18 + FToe0. 19) x 0.05)

21 Penalty on Late Payment, If Tax Paid After June 30th, Penalty at 0
the rate of 2% per Month on the Total Amount of Col.18 and Col. 19
3@aeN @303 il Hoi, e 30 8 So30 301 @edART, Hord & 8 dorieh 2%



woEE)_ Foe0 .18 ehEy. Fowo 19,

22 Total Amount Payable ( Col. 18 + Col. 19 - Col. 20 + Col. 21 ) 25310.05
TR IRWNTOT 2bd),, WeE, (To0. 18 + To0 19 - o0 20 + Tee021)

23 In case of Unlawful Property in Place of Tax, Penalty shall be 0
collected which is equal to Twice of Col. 18 + Col. 19 ( u/s 12C)
3orich BYEY_, ToT.eeds 3200 A0WEFEY,, Boran, AOTdoRRM3E 97 T00
18 + T220 19 (u/s 12C) & 03 2300 AedwadewNdidg’

23A Service Charge Payable as per Taxation Rule 7a(1) for the Exempted 0
Properties ( 25% on Total Property Tax = Col. 22 x 25% )
IRaE BB ANLT 301 Joheh 7a (1) O B0 @oes 8=e3T0 Atede Zhe, (2.3, e53,
3oriedted 25% = Fo 22 x 25%) ,

24 Solid Waste Mangement Cess 0
3Tz s IS302000 TT

25 Adjustment (if any) 0
BROTVEIT 368,

26 Service Charge 53

Service Charge a3 2o,

TOTAL AMOUNT ( Property Tax + SWM Cess + Adjustment ) / 2.£3), @e8 (323071 Rs. 25364
L

«Z T30 o ) (230 DB C+BOOTILIT a3./88_+AaT0 2He,)

Declaration :
| hereby declare that the details generated above are true and correct to the best of my knowledge and are

subjected to the rules issued under the Karnataka Municipal Regulations Act, 1976.

VOD.orn. BBFION TOFRITORIDEFOET ISR 3LOTBRP HE R Toch AR RO PT
TVBEEHD_, TDDATIT [wded ADOING / BEOFING Tane Toor T &PCIN=hny s0d,
1976 5358, OB T3 AT DOHTNET 2 ¥ 353

I[True Copy //

(VBR Menon)



Annexure - 4

) PROPERTY TAX / es& 306R

shmmarnd=nds, shordads Bmekis dseg

2y Shorivledh edatnd

MANGALURU CITY CORPORATION

T & B Fodd; / I So : 335,335, 644/pl,644/p2
Door / survey No :

APOFTBOD Fosl; :
Assessment No :

=0 ¢3T B<0) :  hindustan petroleum corporation ltd
Name of Owner :

3odod / NoBS BITd :
Father's /Husband’s Name :

2DP.JO : 9686294265
Mobile no :

e ID:
Property ID :

93 T0osl; :
Khatha No :

e} RPeO:
Property type :

€32 Qd 20¢'F : RESIDENTIAL
Use of property :

PROPERTY TAX RECEIPT

Section A - Property Tax Details

D[R 2023-24
YEAR:

WO B0a3s : 20233725431
Chalan No :

Section B - Owner Details

TedeE0 d¥oR : 335,335, 644/pl,644/p2, Mangaluru-Thota,

MANGALADEVI TEMPLE ROAD, , mangalore, 575001
Owner Address :

Wo'F R0a3; : 23 (MANGALADEVI)
Ward No

Section C - Property Details

28, FE B AACeoF SqFt YD : 0
Total building area in Sqft :
2830, B edd DAECaF SqFt IS : 26606.448

Total land area in Sqft :

0337 JdRT :
Floor Details :

Section D - Payment Details

es3, 301 / Property Tax: 2114457
112 3 8303 BoRB™e Hwes, (5%, 301 *2) / Penalty Amount 112C(Property tax * 2) : 0
ORBFO (€33, 3O #26%) / Cess (property tax*26%) : 5497.588
DS Fo s VRFB™ FO / Sold waste management handling : 0
BPOTIVEIF / Adjustment : 0

BorR/ Do 3 / Penalties/Discount : -1332.108
Ree50 B>e>, / SERVICE CHARGE : 53
Foor&d® W’ e, / KARNARAKA ONE CHARGE : 7

w83, e, / Total amount : 25371/-

T3 DPUOT : 28-Apr-2023
Payment Date :

239 9T BIT) 3By, Fos3odh BTy : Karnataka One
Bank Name And Branch Name :

TOB S AP :
Payment Mode :

THIS IS COMPUTER GENERTED CERTIFICATE.
NO SIGNATURE IS REQUIRED

I[True Copy/l

(VBR Menon)




Annexure - 5 8
Nl Gmall Premier Aristo <premieraristo@gmail.com>

Objection to the Construction of a HPCL Petrol Pump station next to our Apartment
Complex at Sy no 644/P Mangaluru Thota Village, Mangaladevi Temple Main Road,
Mangalore - 575001 by HPCL.

1 message

Premier Aristo <premieraristo@gmail.com> Tue, Feb 13, 2024 at 1:56 PM
To: iccc.kspcb@gmail.com

Ref: HPCL/KSPCB/2
13-02-2024

The Chairman,
Karnataka State Pollution Control Board,
Bangalore.

Dear Sir:

Sub: Objection to the Construction of a HPCL Petrol Pump station next to our Apartment Complex at Sy no 644/P

Mangaluru Thota Village, Mangaladevi Temple Main Road, Mangalore - 575001 by HPCL.

We, the members of the Premier Aristo Apartment Owner’s association, are writing to express our deep concern
about the setting up of a petrol pump by HPCL next to our apartment complex at Mangaladevi Temple Main Road,
Mangaladevi -575001.

We understand that the establishment of such a facility is in violation of Central Pollution Control Board guideline. The
mandate requirement is a minimum of 50 meters radial distance between fuel dispensers/fill points/vent pipe from
residential areas or a min 30 meters with extra PESO mandated safety measures.

Clause H of CPCB office Memorandum No. B-13011/1/2019-20/AQM10802-10847 Dated Jan 7 2020 reads as follows:
“H. Siting criteria for Retail Outlets:

In case of siting criteria of petrol pumps new Retail outlet shall not be located within a radial distance of 50 meters
(from fill point/ dispensing units/ vent pipe whichever is nearest) from schools, hospitals (10 beds and above) and
residential areas designated as per local laws. In case of constraints in providing 50 meters distance, the retail outlet
shall implement additional safety measures as prescribed by PESO. In no case the distance between new retail outlet
from schools, hospitals (10 beds and above) and residential area designated as per local laws shall be less than 30
meters. No high-tension line shall pass over the retail outlet. These guidelines arc supplementary to all existing
relevant Rules, Guidelines, Orders etc.”

Given the proximity of the petrol pump to our apartment complex, is less than 30 meters radially and poses a serious
threat to the health and safety of the residents. The fumes and emissions from the petrol pump can cause respiratory
health problems and severely hamper the air quality index of the area.

Considering all the risks we humbly urge you to take swift action and ensure that the petrol pump is denied/retract
NOC and not be allowed to operate in this residential location.

We appreciate your attention and look forward to your prompt action on this matter.

Regards,

President Secretary Treasurer



Mrs. Akshatha Shetty Mrs. Diya Shetty Mrs. Suman Rao
87923 29936 94806 26834 91088 84525

encl: Objection Itr dated 09-03-2023 submitted to RO Mangalore.

'il KSPCB Ltr.pdf
= 632K

I[True Copy /I

e

(VBR Menon)



Annexure - 6

Zonal Office: Srneods geed:

:’(:i::r:tl;:;: Sm; P;? gu‘iglczgngop!i Board  wznzy g, e so. 23824, MERTTAYCACD

4th Cross, Near ESI ﬁispn‘.’i. ndiiatrial Ares, 18 xa, 48 vd oF, Sy, dabodw Sod?

Baikampady, Mangaluru - 575 011 @.0xf .. uz3 B30

Tel.: 0824-2408420 §mow Hres, towea,

ek o e, b shorviach = 573 91 towards a cleaner Karnataka
No: PCB/SEO-MNG/2023-24/ } £30 Date: [§ \ 08 1&&5} 2

Note

Sub: Regarding the objection to the construction of a HPCL Petrol Pump by HPCL next
to Premier Aristo Apartment at Sy No. 644/P, Mangaluru Thota Village,
Mangaladevi Temple Main Road, Mangalore-575001.

Ref: 1. E-Mail Received from the members of Premier Aristo Apartment Owner’s
Association (premicraristo@gmail.com) dated: 13-02-2024.
2. E-Mail received from Anjana Kumari V, Scientist D, CPCB, Bengaluru
dated: 13-02-2024

ok kK

Please find enclosed herewith the copy of complaint received through E-mail cited at ref
(1) above from M/s the members of Premier Aristo Apartment Owner’s Association, Premier
Aristo Apartment, Sy No. 644/P, Mangaluru Thota Village, Mangaladevi Temple Main Road,
Mangalore 575001, raising objection to the construction of HPCL Petrol Pump by HPCL next to
the said apartment. The letter is self-explanatory (Enclosed). Also, the same complaint is directed
from CPCB vide ref (2) to this Office through E-mail for the necessary action.

In this context, you are hereby directed to go through the complaint in detail, inspect the
said area and submit the action taken report to this Office at the earliest.

Sd-
Encl: As above. SENIOR ENVIRONMENTAL OFFICER
KSPCB, MANGALURU

To,

Regional officer,

KSPCB,

Mangaluru.
Copy to,

\_)/ Complainant: The Members of Premier Aristo Apartment Owner’s Association, Premier
Aristo Apartment, Sy No. 644/P, Mangaluru Thota Village, Mangaladevi Temple Main
Road, Mangalore 575001 (premieraristo@gmail.com).

2. Anjana Kumari V, Scientist D, CPCB, Bengaluru for kind information.

3. Case File
L
Il True Copyl// SENIOR ENVIRPNMENTAL OFFICER
KSPCB, MANGALURU

(VBR Menon)
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Annexure - 8

lzéonnl otm':c:s BaliiBon Gt aarid Qeheed ¥53¢0:;
arnataka State Pollution Con oar: " =
Parisara Bhavana, Block No. 23 & 24, Ist Floor, 1-?0:5%“3; L ¥ :: 23524, BT A D)
4th Cross, Near ESI Hospital, Industrial Arca, e y 455¢ 00 OF, IR0, Aabodm oY
Baikampady, Mangaluru - 575 011 Qe vl =ad
Tel.: 0824-2408420 _ §mom ez, tsoxea,
- ]g@kspc . £ -
i e el Soortdan 51500 towards a cleaner Karnataka
No: PCB/SEO-MNG/2023-24/ [ &3 Date: Q2 \0&\&‘3&-'1
Note

Sub: Regarding the objection to the construction of a HPCL Petrol Pump in Mangaluru
Thota Village, Mangaladevi Temple Main Road, Mangalore due to noise pollution.

Ref: 1. M/s Premier Aristo Apartment Owner’s Association, Complaint Ticket No:13743

dated: 20-02-2023
2. E-mail received from ICCC, KSPCB, Bangalore dated: 21-02-2024.

e e ok

Please find enclosed herewith the copy of complaint received from M/s Premier Aristo
Apartment Owner’s Association vide ref (1), raising objection to the construction of HPCL Petrol
Pump in Mangaluru Thota Village, Mangaladevi Temple Main Road, Mangalore due to noise
pollution. The letter is self-explanatory (Enclosed). The complaint is directed from ICCC, KSPCB,
Bangalore vide ref (2) to this Office through E-mail for the necessary action.

In this context, you are hereby directed to go through the complaint in detail, inspect the
said area and submit the action taken report to ICCC, KSPCB with a copy marked to this Office
at the earliest.

Sd-
Encl: As above. SENIOR ENVIRONMENTAL OFFICER
KSPCB, MANGALURU
To,
Regional officer,
KSPCB,
Mangaluru.
Copy to,
1. ICCC, KSPCB, Bangalore for kind information. :
¢ Complainant: Premier Aristo Apartment Owner’s Association
(J"‘~'.'“5““‘."““’!_‘.2m:li_l_.mm)_
3. Case File S
SENIOR ENV]éONMENTAL OFFICER
KSPCB, MANGALURU
/[True Copyl//
|f
[
(VBR Menon)

“TRAT WYE DOR, WOXS =R 3" Avoid use of Plastics - Be "Eco" Friendly
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Matter Listed on 06.05.2024

BEFORE THE HON'BLE NATIONAL
GREEN TRIBUNAL SOUTHERN ZONE
SITTING AT CHENNAI

MEMORANDUM OF APPLICATION
(Under Sec.18 (1) r/w Section 14 (1) of
National Green Tribunal Act, 2010)

Original Application No. 127 of 2024

Mrs. Neena.S,
No0.23-9/744/3, Premier Aristo
Apartments,
Flat No. 02, Ground Floor,
Mangaluru Thota Village,
Mangalore — 575 001
and 4 Others ... Applicants.

and

The Joint Chief Controller
of Explosives,

South Circle, Chennai,
Petroleum and Explosives

Safety Organisation (PESO),
A and D Wing, Block 1-8, 2" Floor,
Shastri Bhawan,
No.26, Haddows Road,
Nungambakkam,
Chennai — 600 006

and 3 others... Respondents.

ADDITIONAL DOCUMENTS NO.1

V.B.R Menon, B.E, MBA(IIMA), LLB,
(Ms —23/2012)
Counsel for Applicants
Ph: 9384762930



